Central Administrative Tribunal
Jammu Bench, Jammu

Hearing through video conferencing

TA No. 061/431/2020
MA No. 061/639/2020
SWP No. 848/2019

Tuesday, this the 27" day of August, 2020

Hon’ble Dr. Bhagwan Sahai, Member (A)
Hon’ble Mr. Rakesh Sagar Jain, Member (J)

. Dr. Arun Deyol, Age 35 years, S/o S.D. Deyol, R/o Sirla
Bagha, Tehsil Reasi, District Reasi.

. Dr. Rajiv Salaria, Age 37 years, S/o Sham Salaria, R/o
Tehsil Rambhal Garhi, District Udhampur.

. Dr. Shakti Devi, Age 35 years, D/o Naseeb Chand, R/o
Keshav Nagar, Tehsil Katra, District Reasi.

. Dr. Manzoor Ahmed Bodha, Age 38 years, S/o Ghulam
Mohd. Bodha, R/o Baghi Wanpoh, District Kulgam

. Dr. Muzaffar Wani, Age 39 years, S/o Mohd. Yousuf
Wani, R/o Mondhole, District Kulgam

. Dr. Kumadh Koul, Age 36 years, D/o Upender Koul,
R/o Lower Sathu, District Srinagar.

. Dr. Rekha Soan, Age 36 years, D/o Chaman Lal, R/o
Saroor, Tehsil Bishnah District Jammu

. Dr. Mohd. Ismayel, Age 44 years, S/o Abdul Aziz, R/o
Kalambad Langate District Kupwara

. Dr. Sajad Ahmed Malik Age 40 years, S/o Abdul Satar
Malik, R/o Peer Bagh, District Budgam

........................ Applicant

(Advocate: Mr. N.D. Qazi)



Versus

1. State of J&K through Principal Secretary to Government,
Health & Medical Education Department, Civil Secretariat,
Jammu

2. Mission Director NHM, J&K, Regional Institute of Health
and Family Welfare, Nagrota, District Jammu

3. Deputy Commissioner, District Reasi, Chairman, District
Health Society, Reasi

4. Chief Medical Officer, District Reasi, District Health
Society, Reasi

5. Block Medical Officer, Block Mahore, District Reasi.

................... Respondents
(Advocate: Mr. Amit Gupta, AAG)
ORDER

Dr. Bhagwan Sahai, Member (A):

1. At the outset, applicants’ counsel seeks to withdraw the
present TA.

2. Dismissed as withdrawn accordingly.

( Rakesh Sagar Jain ) ( Dr. Bhagwan Sahai )
Member (J) Member (A)
ND*



